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Ld- Counsel W. Bo Chatterjee for the applic-ant in presence 

of Ld. Counsel Mr. P. Chatterjee for the respondents submits that 
in the order passed on 16-3-2001 the nane of Ms. S., Bhunia. Counsel 
has been wrongl, .1 typed for the respondents in place of for the 

t, aPPlicant. So$ the name of At. S. Bhunia be recorded for.the applim.-
cant after deleting the name of ft. S. Shunia for the respondents 
in the order dated 16.3-2001. Registry is directed to correct the 

same accordingly. This order 1vill f' orm the part of the earlier order I 

dated 16-3-2001. A fresh copy of this order be handed over to the 
Ld. Counsel of bath the parties. 
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after ompletion of 12 Years' continuDus serVica as per r 

A 	~,-7p b-ave considered the si.:brrissio-,is of the 1d. counscsl 


